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THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRIMATT NIRMALA SITHARAMAN): (a) No such data is Centrally

maintained.

(b) Enforcement Directorate conducts investigations under the Foreign Exchange
Management Act, 1999 (FEMA) for possible contravention of FDI norms/policy by
various entities as and when any credible information 1s received n this regard.
Based on the outcome of the investigation, appropriate action under the provision
of FEMA i3 taken in such cases.

{c) With a view to promote foreign investment, as per regulations framed
under Foreign Exchange Management Act, (FEMA) 1999, FDI up to 100% under
the automatic route is permitted in companies engaged in e-commerce provided that

such companies would engage n Business to Business (B2B) e-commerce.

Foreign investment in Business to Customer (B2C) e-commerce activities has
been opened in a calibrated manner and an entity is permitted to undertake retail

trading through e-commerce under the following circumstances:

(1) A manufacturer is permitted to sell its products manufactured in India through

e-commerce retail.

{(11) A single brand retail trading entity operating through brick and mortar stores,

is permitted to undertake retail trading through e-commerce.

(i) An Indian manufacturer is permitted to sell its own single brand products
through e-commerce retail. Indian manufacturer would be the investee company,
which is the owner of the Indian brand and which manufactures in India,
in terms of value, at least 70% of its products in house, and sources, at

most 30% from Indian manufacturers.

(d) Exclusive data in respect of FDI inflow in the e-commerce sector is not

Centrally maintained.
Joint working groups under Indo-US dialogue

2111, SHRI AJAY SANCHETI: Will the Minister of COMMERCE AND
INDUSTRY be pleased to state:

{a) whether in the context of Indo-US commercial dialogue, four Joint Working
Groups have been set up in areas including infrastructure standards, textiles and

services;

{b) 1if so, the details n this regard; and
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{c) the progress made in these areas so far?

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRIMATI NIRMALA SITHARAMAN): (a) and (b) In the context of
Indo-US Strategic and Commercial Dialogue meeting held in September, 2015, four
Working Groups were set up, which are (i) infrastructure; (ii) business climate; (iii)

innovation, entrepreneurship and skill development; and (iv) standards.

{c) Regular interaction between the two sides under these Working Groups is

being held to expand bilateral trade and investment.
Measures to bring in more FDI

2112. DR. V. MAITREYAN: Will the Minister of COMMERCE AND INDUSTRY
be pleased to state:

{a) whether Government has taken adequate measures to bring in more Foreign
Direct Investment (FDI) in the next three years and fixed any target for the FDI
inflow during the period;

{b) 1if so, the details thereof about the road map on FDI,;

{c) the year-wise details of various developed countries from which FDI 1s likely
to come in and the total value of FDI expected from each country in the next three

years;

{d) whether the Central Government is facilitating productive States to mobilize

more FDI for the industrial and economic growth; and
{e) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRIMATT NIRMALA SITHARAMAN): (a) to (¢) Government has put
in place a liberal and transparent policy for Foreign Direct Investment (FDI), wherein
most of the sectors are open to FDI under the automatic route. The Government
reviews the FDI Policy from time to time to ensure that India remains an attractive
and mvestor friendly destination. Government does not fix targets for FDI inflows

as FDI 1s largely a matter of private business decisions.

{d) and (e) FDI Policy does not provide special dispensation to any particular
category of States and 1s unmiformly applicable across the country to benefit all the
States.



